§3  Vniten Answers CHAITRA 22, 1900 (SAKA) Written Answers 54

oy aiter oY seieft ¥ i fng ereene
ot won

*716. S W OR WO ;T
FoW qAY qg A FY yr v e
T FTETATERT et & G gY T &
Foewwy ¥R /T qTAT faRdt & o«
¥ fafor « o anit wrPTeT +1 STgaE
ardr F i i - cifaanh g
qv gedt faer £ BT g1 AE |

Igdr it (ot el wiafew) .
xf-ﬁwﬁq—-mmmw’rmﬂhﬂw
aoi A fore dsan g W o sndeT T
sfavitr ¥ ger & gafar 29 g
R ATE T § I AT ST

Workers m Beas Satlej Link Project
in H P

*717 SHRI BHAGAT RAM Wil
the Mimster of ENERGY be pleased
to state

(a) how many wotkers are at pre
sent working on Beas Sutlej Lank Pro
jett 1n Himachal Pradesh on regular
basis and on daily wages basis

(L) whether new workers are en
gaged on daily wages to discharge the
regular work of the Project,

(c) 1if go the reasons therefor and

(d) how manv 1egular workers
have becn retrenched duiing the
last 91x months and how many workers
have been employed on dailly wages
basis?

THE MINISTEK OF ENERGY
(SHRI P RAMACHANDRAN) (a)
13 400 workerg on a regular basls and
1400 workers on daily wages are work-
ing at present on the Beas Sutlej Link
Project in Himachal Pradesh

(b) and (¢) To attend to woxks of
short duration like emergent repairs

anq protective works on various sites
of the project, that are required to be
completed before the onset of the mon-
soon, some retrenched workers are
engaged on dally wages

(d) From October, 1877 to Mareh,
1978, 3554 regular workers were re-
trenched The position regarding
workers employed on daily wages
month-wise duling the last six months
18 as under —

Octob r 1977 Nul
November, 1977 Nt
Dcmbr, 1977 1155
January, 1978 1279
February, 197 1541
March, 1978 1400

—————

Filling up of Posts of Producers m
All India Radio ang TV

*718 SHR! RAM MURTI Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) whether 1t 15 a fact that on 18th
Aprid 1973 1t was replied in the
House that 80 posts of producers are
lying vacant and these will be filled,

(b) 1f so how many posts of produ-
cers have been filled up since then,
and

(e) 15 1t also a fact that the posts of
producers are not filled up 1n the
manner ;n which posts of programme
executives are filled up, if so reasons
thereof?

THE MINISTER OF INFORMA I'lON
AND BROADCASTING (SHRIL K
ADVANI) (a) A statement was laid in
respect of parts (b) and (c) of Lok
Sabha Unstarred Question No 7523 for
18-4-1973 The point raised by the
Programme Sfaff Association with re-
gard 80 Producers and the repdy as
gfiven 1 the statement by the Gov-
ernment are as under.~—

Point raned by the Programme Staff
Associstron

Reaction of the Government

Pnpourd rccrwatment of Bo Producers may
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{b) 72 posts of Producers have been
filled mince 1973,

(c) Recruitment to the cadre of
programme executive 18 made through
UPSC on an all-India basis. The posis
of Producers are staff artist posts and
as such are not filled through UPSC.

Recommendation by Nationa] Integra.
tion Council to curb Violence

#719, SHRI NATWARLAL B PAR-
MAR: Will the Minister of HOME AF-
FAIRS be pleated to slate:

{a) whether the National Intepra-
tion Council at its recent meeting
had made any recommendations to
curb the incidence of communal
violence m the country;

(b) 1f so, the details thereof; and

(e) the reaction of Government
thereto?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH): (a)
to (c). The last meeting of the National
Intergration Council wag held in 1968
in Srinagar. A Statement containing
a summary of its recommendations is
laid on the Table of the House. A copy
of these recommendations was sent to
all State Governments/Union Terri-
tory Administrations for appropriate
action

Statement

Summary of recommendations of the
NIC. meeting in June, 1968 regard-
ing communal violence

I. Recommendations in the nature of
guidelines:

1 A special Intelligence Unit
should be constituted at the State
and Central levels. The Unit should
be composed of persons specially
trained and possessing aptitude and
absolute impartiality needed for thi®
type of work.

2. Intelligence agencies should
furnish their reports and assessment$
to the District Magistrates and Dis-
trict Superintendents ot Police regu-
larly and without delay.

3. The district Magistrates and Dis-
trict Superintendents of Police

should be charged with personal res-
ponsibility for scrutinizing these re-
ports and taking preventive action
promptly to forestall any communal
disturbances.

4. A close watch ghould be kept
on rymour mongering.

5. The State Government if satis-
fled that action is necessary in the
interest of maintenarnce of communal
harmony, may by order prohibit the
printing or Publication of any
matter for a specified perod not
exceeding two months.

8. The District Magistrate and
Superintendent of Police should ke
made personally responsible for
prompt action to prevent or stop
communa) disturbances.

7. Special teams of investigators
should be detailed for investigation
of offences committed during the
communal disturbances

8. Failure to take prompt and
effechve action should be considered
as a deriliction of duty and the offi-
cerg concerned should be dealt with
accordingly. Service Rules should
be amended, if necessary

8. A syitem of suitable recogni-
tion of service rendered in prevent-
ing or dealing with communal dis-
turbanceg should be introduced,

10. Offences should be investi-
gated and the offenders prosecuted
promptly.

11. Prosecution once launched
should not be withdrawn.

12, A gpecia] inquiry should be
made immediately after every com-
munal disturbance.

13. Effective measures should be
taken to ensure that no discrimina-
tion is made in the recruitment to
services at all levels.

14, Citizeng Committees ghould hold
advance consultation with leaders
of religiougs groups to ensure peace-
tul celebration of festivals. They
should endeavour to promote point
participation by all communities in
the festivals.





